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. GOVIRNMENT OF INDIA
DIPARTMENT OF WIVINUD AND 3AEKING

N DEIHI, THD 22nd April, 1976«

. >+ n 9

NOTIFICATION
(INGOME-T AX)

W 0, 1296 (E,330,203/127/75-—IM.11); Tn continuation of notification
No.GT5 (F.N0.203/14/75-1T4.1T) dated 19th July, 1975, it is hereby
noti fied for genercl information that the ipstitution mentioned
below has been approved by the Indlan Council of Agricultural
Research, the prescribed authority for the purpases of clauee

(ii) of sub-section (1) of Section 35 of the Tncome-tax Act,

1961 for a further period of one year with effect from Ist

April, 1976, _

INSTITUTION
DHIU XK. ISHI MANGAL SOCIZTY, BARTB A,

sa/-
(T.P. JHUNJHUNWALA } .
DEPUTY SECRETARY TO THE GOVT, "OF INDIA.

Copy forwarded to:-

1. All Commissionsrs of Income-tax. (2 copies). _
5. Director of Imspection (Income-tex & sudit)/Inves tigation/
nesesron & Statistics/Publication & Public Relations, New Delhi.
3. Directorate of O&M Services (Income~tax), 1st Floor, Aiwan-e-
Ghalib, Mata Sundri Lane, New Delhiwia
4, Trustee, Jhir Xrishimengal Soclety, C/o. Shankerlal G.Shah,
B/5, Alsmbic Colony (nld) Baroda-390003 with referencs to
his letter dated 2%rd September, 1975, :
5, The Indian Cocuncil of Agricultural Research, Krishi Bhawan,
New Delhi, with reference to thelr letber PO L
_ 33(11)/75~03N(Tech,) dated lst April, 1976 (with 4 Spare Copies),
6. Comptroiler & 4uditor General of Tndia. (20 ceopies).
7. Bulletin seciion of D.I. (R.5. & P.), New Delni (5 copies).

osd/-
(T.P. JHUNJHUNWALA)
TPUTY STC BTARY TO THE GOVI. OF INDIA.

AUEIOZISED_FOR ISSUR,

’Z‘""] r_!-_f!v;.[i
<
(3.C. TRASAD
Of ficer on Special Duty,
Tirsctorate of Imspection, (RS&P)

No. CC/ITATI/1263/360/kSP/T6.




